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BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE BENCH AT CHENNAI 
ORIGINAL APPLICATION NO. 261/2024 

[EARLIER O.A. NO. 1055/2024 (PB)] 

IN THE MATTER OF: 

Suo Moto matter in respect of news 
item appearing in The Indian 
Express dated 02.08.2024 titled 
“Unscientific work by NHAI led to 
Shirur landslide, Geological 
survey of India report” 

AND 

National highway authority of India and Others …Respondents 
 

REPORT ON BEHALF OF RESPONDENT NO. 5 (KARNATAKA 
STATE DISASTER MANAGEMENT AUTHORITY) 

 
MOST RESPECTFULLY SHOWETH: 

1. That the instant report is being filed pursuant to the order dated 

08.09.2025 by way of which this Hon’ble Tribunal in exercise of its suo 

moto powers impleaded the answering Respondent. It is submitted that 

Karnataka experienced around 86 incidents of varying intensities of 

landslides, debris flows, and mudflows during July-August 2024. The 

human casualties due to these landslides were primarily linked to 

unscientific slope stabilization along National Highway 66. In total, 10 

fatalities were reported: 9 in Shiruru (with 2 people still missing) and 1 

in Udupi district. 

 
2. Brief on Shiruru landslide Incident: From July 1st to July 23rd, Uttara 

Kannada district recorded 1,389 mm of rainfall, significantly higher than 

the normal of 751 mm, which is departure of +85%. It is pertinent to note 
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